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Before The Nafional Green Tribunal Principal Bench
| New Delhi

Execution Application No. 41,2023
In
Orginal Application No. 94 / 2021
{Earlier M.A. No. 18/2023)

A Halder Alj =vs- Unlon of indio & Ors.
o 1‘:].’5
| @R%
!'L%
v m AFFIDAVIT IN COMPLIANCE OF THE ORDER DATED 21.02,2024
PASSED RY 1HIS HOMNELE TRIBUNAL
| Prilam Mahanta, $/o S Ramesh Chondra Mohaonta,
oged cobout 34 years. presenlly holding Ihe post of Chief
Executive Olficer, Assam Cricket Associalion, Barsoporg,
. Guwahali, Assam in the District of Kamnup (Melro], Assam do
herebv solemnty offirrn and siote as under:-
Fa
/A;,'E*~§'* !-‘

RS :espondeni No. | in the execulion petiion, A copy of the
sald execulion pelttion hos been served upon the
answerning respondent arid aller going through the same |
have undetstood Ihe contents ond puiports thereot. | om
wel acaquainted and fully convarsant with the facls ond
circumstances of the instant case und as such I om
compeleni to sweor the instont alfitovit on behalt of
responden| No, 1 in Ihe presenl execution applicalion,
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*

Tha! by the order dated 2102.2024 paossed in execution
applicotion No. 412023, 1his Hon'ble Tbunal was pleased
to direct all the raspondents to Kle their reply within o
perod ol six waeks. The sues involved In the Execulion
obolication was in fmp«e}:t ol use of ground water tor
maintenance of cricket' playground without availing
aliernalive  source of S TP freoted woler ond without
Instafing  rain  water novesling  systern  lor  storage
.réchnrge and 1gsloration 0>f ground water,

3. Thotlin view of sucn direchion, the answering respondent
mast humbly ana raspectiully states  the [ofiowing locks
org  the complionces so undenoten, for kind
corsigargtion of thiy Honble Tnbunal,

4. The omwerng respondent, upon rmceiving the shaow

couse notice doted 17.11.2023 rom the Central Ground

pmmmy,  Waler Authorty for a penclty tawards environrmentaf

S I ¥ T compensalion for having ilegolly withdrawing giound
A m < pe ng ilegoly ing gioun
. ;,f S ? wa}er Immeociaiely in resporse lo the said show couse
AT de o letter doted 25,11.2023, the onswering respondent

L

"N'o‘ Obijeclion Cerfificate" frore the Centra! Ground
Waler Authority which hos aiso been reflacted in thelr
letier dated 10.07. 2023 wheraby oll updotes perigining 10
the progies of the wark has also been stoted, A true copy

ol the iefipr oled 25,1 1,2023 is filed herawllh and migrked
= asy Annexure R-1/1
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5. The amswerng raspondant in oddition lo such reply daled
25.11.2023, followad up with the Central Ground Water

~ Aulhority for obtalning the NOC for ground water

abslraclion and simultanecusly took up the installabon

work of the rain water harvesting syslerm a5 wall as the

insigliation of the Sewoge Treaimenl plant. [ $.TP. ) Tho

rain water Hotvesting syslem was finally  installed and

storled its operalion since 29.03.2024 to recharge filered
rain water In the mullipie sub-surface ogquilers by

connerting of filler outie* to the rocharge well Ccasing pipe.

With regrard lo Instalation of the Sewage frealmen! Plant [}

s mos! raspectiuly stoted thal the said reatmenl plant hos

also been installed and is operalional.  Tha hue photo

copies - of the Rain Waler Harvesting Sysiem and the

Sewage Treatment Plont which are boih inslalled In the

_ premisas of the Stadium cre gnnexed herewilh colleclively

ﬁﬁga V %&m marked os Annexure R-1/2 (Colly).

" % TRot s mos! humbly stated thal finglly on receipt of e
.’ f%wbcuhnn of the respondent herein for grant of ‘No
T Sl 'iecﬂon Cerificate’. tha Cenlral Graund Woler Autharlty

~ ,.’ "?wde s emoil dated 09.04.2024, had confimed o the
answering respondent that the applicalion being NaG.21-
AJII24FASHINFF2024 has duly been opproved and No
Objection Cerfliicole” number CGWA/ NOC/ INF} ORG/

2024/ 20129 for ground waler obsirackion has been

granted in favouw of the answering respondent which s
valld up to the perod from 14,03.2024 lo 12.02.2029.. The
email aoled 09.04.2024 was duly supported by 1h=a‘ 'No
Oulection Certiflcate’ issued by the Central Grouncﬁ Warer
Authority toguther with 1he receipt of the armount paid
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lowardss procewing fee. evionman‘al compensalion
charges ong pencty for non-compliance of NOC ana
ather misg, chorges fofoling o R.12.82.2304-, The mje
topies of the emall goted 09.04.2024. ‘No Odjection
Cenllicate’ ond Ihe recent are corectively fied herewith
ond morked a1 Annexlive R-1/3 iCally),

7. That fom the acows siaed fock ond circumsigrices and
VRGH 'he due comoeances of e Oraer gglod 07.12.2023
ara 21 022074 respac fvily. by the gnswonng rexpondend,
it is Mast resoe oy prayed that His Hor'oln Tridunal may
Fomkesly be peomed o pals on order ot orders O5
Orermesd F gna proper in the interest of juirce,

DFPONENT

- . ‘ o, @ F wartad ot Cuwahat o ths Ine day o Apil, 2034 thal tre
RIS ng'a”’ T* the above paraEGRtg af my aifaovil are fue ond carsc

te wa it af my knQeenge amived Yom ithe tecd of the cose
wtiwcri | Gaiaved fo Ee tue. Nolhng material kas boon corcenled
et end G part ¢f o tarre rewe fole
£ iddn, Hrstanin
DEPONENT

'rf WY Lo Ko f‘] g Bapd o TRE Wy e L FINE




(AFFILIATED TO THE BOARD TROL FOR CRICKET IN INDIA)
Regd. No. RS/KAM/240/M/5! r'Societies Act. XX! of 1860
Head Office : ACA Stadium, Barsapara, Guwahati-781018
City Office : R.G.Baruah Sports Complex, Nehru Stadium, Guwahati-781007

ASSAM CRIC %&ASSOCIATION

TARANGA GOGOI -CHIRANJIT LANGTHASA - TRIDIB KONWAR
President Treasurer Secretary

Ref. No. ACALEAWA [2023-34 N6 Dater.25.:.11:.2.023..

To, | | sANNGkUEE . R‘l / | | '

The Regional Director, ' :
North Eastern Region, Central Groundwater Authority,

Central Groundwater Board, Bhujal Bhawan,

NE 37, Betkuchi, Opp ISBT, Guwahati — 781035

Subject: Request for Extension of Time to Obtain NOC
Dear Sir,

I trust this letter finds you in good health. I am writing on behalf of the Assam Cricket Association (ACA)
~ in reference to your notice with the reference number 1693/8/NGT/CGWA/NER/2023, dated 17/11/2023.

In compliance with your directives, we are actively engaged in the process of obtaining the No Objection
Certificate (NOC) from the Central Groundwater Authority (CGWA). Our earnest efforts have been
reflected in our correspondence with your department through our letter ACA/General/2023-24/71 dated

10/07/2023, wherein we provided an update on our progress. Additionally, we have communicated the
same information via email.

Currently, we are in the final stages of preparing our application, pending the installation of water meters
on all abstraction structures. Simultaneously, we have commenced "th'e.'con.struction' of the Rainwater
Harvesting (RWH) structure. However, due to security concerns arisfng from -ongoing international
events, specifically the WORLD CUP Warm Up Matches hosted at our stadium in Barsapara, Guwahati
between end of September to 1% week of October’ 2023, civil work on the RWH structure has been

temporarily h1alted. We appreciate your undlerstanding of the constraints we face during such high-profile
events.

NG Further, as we are hosting the upcoming IND vs AUS matches in our stadium on 28" November® 2023,
any civil work before the completion of the event would be impractical. Nevertheless, I want to assure
you that we are diligently finalizing our vendors and completing all necessary background work.
Immediately following the conclusion of our matches, we will resume the construction of the rainwater
harvesting system and promptly submit the NOC application.

It is.a matter of great pride for us to host international matches in Assam, being the only state in the North
East to organize such events. I humbly request an extension of time to ensure full compliance with the
requirements of your department and the Hon'ble NGT. Also, we request your good office to waive off
the environmental compensation imposed against us, notified vide your office letter
no.1693/8/NGT/CGWA/NER/2023; dated 17/11/2023. Your understanding and cooperation in granting
us this extension would be highly appreciated.

Thank you for your time and consideration.

Yours sincerely,

-
AN
(Prita}r'l ’I(a’l/m%nta)

Chief Executive Officer ' 0’(‘1
Assam Cricket Association Stadium i M
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Type of RWHS Installed at Barspara Stadium

Rooftop Recharge: from Rooftop to Recharge (design conforming to I1S: 15797-2008, IS:
14961-2001) (Piease refer to schematic layout impression)

Description

A smart rainwater harvesting system has been installed and operational since 29/03/24 to
recharge filtered rainwater in the multiple subsurface aquifers by connecting of filter outlet to
the recharge well casing pipe. As on dated tili 17/04/24 around 1262.05 litres of rain water has
heen recharged to our existing borewell. )

The Rooftop Rainwater is processed through a Wall Mounted Rainwater Filter to the Smart
Rainwater Filtration system from where it flows to a Borewell for Recharging. The system is
fitted with a Flowmeter to track the performance of the system.
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The execution drawing is as mentioned below —
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Components of Rainwater Harvesting system:- e




"Rain Water Harvesting System comprised of:

Photographs taken during work in progress

# Equipment . o Quantity
1 Rooftop Rainwater Filtration System 01 set
| {(Make: Supreme)

a Smart rainwater Filter, 1,000 x 1,865mm 01 no.
with pebbles, filter bags and internal

- accessories including adaptors

b Rainwater Filter (Black) with clamp and 01 no.
fittings o o

c Dual Screen PVC 200 x 4" 900mm Long 01 no.

d GRP Frame & Cover 635mm 12.5Ton 01 no.

e PVC fittings, adaptor & other accessories 01 set

2 Electromagnetic Flowmeter 01 No.
(Make: Rydot) . " .
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Type of STP Installed at Barsapara Stadium

Sewage Treatment Plant (STP) based on Chemical Dosmg for a capacity of up to 10,000
litres is operational -at Barsapara.

Descrigtion

The design is based on the requiremient to treat waste water (black water + grey water)
generated from the cricket stadium on the basic principle of primary, secondary and
tertiary treatment of waste water . The process of operation of the STP is as depicted

below —

Wastewater
enters the
Sump/Tank

Chemical
Treatiment and
Aeration

Solids Seperation
sedimentation

Treated water
exits the system
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Components of the STP system

STP System comprising of:

# [ Equipment Quantity |

1 Plastic Water Storage Tank, 2,000 litres (1 No. |
{Supreme of equivalent)

2 | Plastic Water Storage Tarsk 1,000 litres 02 MNos.
{Supreme or equivalent)

3 | Moneobloc Pump, 1.00HP capacity for input {1 No.
water (Crompion orLubi)

4 | Monobloc Pump, 1.00HP capat:ify for filtration 01 No.
{Crompton or equivalent) ‘ : :

5 | FRP-based Sand Filter with valve {1354} 01 No.

6 | FRP- based Activated Carbon Filter with valve 01 No.
(1354

7 Ponimi Panel - {1 No.

8 | Riny Blowers and silicon diffuser {1 0HP) 01 Set

U | Chemical dosing system 01 Set

- {0.5HP Pump, 200 litres fank + Filings)

{Dosing included: 50 Kgs)

10 | Chilorine dosing system 01 Set
{6LPH Pump, 100 hires tank + Fittings} (Dosing
included: 40 litres) '

11 | Level control swilch {sensors) 04 Nos.

12 | Mechanical Flowmeter (UPC), 25mm 01 no.

13 | pH display meter {UPL) 01 no.

14 | UPVC Plumbing acressories and 01 Set
miscellaneous
{Suprems or equivalent)

15 | Electrical accessorias and miscellaneous 01 Set

16 | Wastezyme-WD (Make: OSE) 30 packets




Execution Drawing

STP {CAPACITY: 10 KiLD)
BASED ON THE GHEMICAL DOSING SYSTEM
FOR ACA STADIUM, BARSAPARA, GUWAHATI {AS5AM, INDIA]
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Flowmeters and Piezometers '

borewell and are operational

BIERaE







paizad
2

e



















s ‘ ' l (Anney’ur& Q- I/:% (60“7
| T S

Rediffmail

Mailbox of assamca@rediffmail.com

I Cance

From: no-reply-cywa@gov.in

To: assarmca@rediffmail.com

Subject: NOC#B Your Application No- 21.4/3324/A8/NF/2024 Is Approved

Date: Tue, 00 Apr 2024 10:17:27 18T

Ce: rdner-cowb@nic.in

Dear TRIDIBRONWAR / agsamca@rediffimail.com,

Your Application Number 21-4/3324/AS/INF/2024 has been Approved and No Objection Certiticate (NOC) No.
COWANOU/INF/ORIG2024/20129 for ground water abstraction to M/s ACA STADIUM has been granted.

The NOC start date is 14832034 3nd is valid upto E038026 50
Copy o NOC would be uploaded in NOCAP system. You can view/download it through your Login.

This is an anto-generated email. Do not reply to this email.

| Print | | Cance

& Scanned with OKEN Scanner
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Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority
(e Ferlt 89 sl wHTor U
NO OBJECTION CERTIFICATE (NOC} FOR GROUND WA TER ABSTRACTION
 HAnnexure Q | 12) Co“ 7
Project Name: -Aca Stadium
Proje_c_t Address: S _{Aca Stadlum Barsapara Guwahat|-18
Town: ' .}Guwahatl (m Corp + Og) Block Guwahatu
Dlstnct L S %Kamrup Metro ) ‘State. Assam '
Pln Code o _ _ .
" Communication Address: , i&ACa Stadium, Barsapara, Guwahati-18, Guwahati, Kamrup Metro, Assam -
781018

Address 'of'CGWB Regional Ofﬂce .Central Ground Water Board North Eastern Region, Betkuchi, Opposite isbt,, Nh-
- 37, Guwahati,, Kamrup Metro, Assam - 781035 4‘

‘Date of Issuence 4/9/2024 10:17:21 AM

~

1. NOC No.: 'CGWA/NOC/INF/ORIG/2024/20129 :
3. :Application No.: 21-4/3324/AS/INF/2024 4. -Category: " Safe
- o . (GWRE2023)
5. Project Status: iEmstmg Prolect to : 6. :NOC Type: New
7. Validfrom:  114/03/2024 ' 8. Valid up tor 12/02/2029
9. Ground Water Abstractlon Permltted _
Fresh Water Salme Water ' ‘ Dewatermg ) Total
m*/day m?/year m3/day .+ mdlyear ' m?/day m’/year : m3/day m3/year
54.00 1659000 -
10. Details of ground water abstractlon /Dewaterlng structures
Total Exustlng No.:5 apmis—ea. Total Proposed No.:0
DW  DCB BW TW MP MPu DW DCB BW Tw MP = MPu
Abstractuon Structure 0 0 5 0 0 0 0 0 0 0 0 0
*DW- Dug Well: DCB-Dug-cum-Bore Well BW-Bore Well; TW-Tube Well, MP-Mine PitMPu-Mine Pumps '
11, Ground Water Abstraction/Restoration Charges paid (Rs.): 54000.00
12.: Enwronment Compensatmn (if appllcable) pald (Rs ); 1120230.00
13.'Number of Plezometers(Observatwn weIIs) tobe  No. of Piezometers Monitoring Mechanism
- consfructed/ monitored & Monitoring mechanism. : ‘ _ o
f ' | " Manual : DWLR** 'DWLR With Telemetry
*"DWLR - Digital Water Level Recorder S 1 o0 1 o

(Cqmpliancé Conditions given overleaf)

" This is an auto generated document & need not to be signed.

18/11, STHIR 8194, ATARIE NE, 98 fEwl - 110011 7 18711, Jamnagar House, Mansingh Road. New Delhi-110011
Phonc: (011) 23383561 Fux: 23382051, 23386743
Wehsite: cgwa-noc,gov.in
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Ao R-13 (1)

CENTRAL GROUND WATER AUTHORITY

DNepartment of Water Resources, River Development and Ganga Rejuvenation
Ministry ol Jal Shaki, Govi. ol India

Receipt
(A per the Mals gudelines dated 24.09.2020 vide SO No. 3282017 and amendments dated 29.09.2023 vide SO No, TS09(F)

s, Loswa noe nevan

Application No,: 21-4/3324/AS/|NF/20244 . ’ : Date of Issuence:4/9/2024 10:17:21
: ‘ : AM .
Name of Firm:  ACA STADIUM |
AppType Category: Sports Infrastructure and
Playgrournds
Application Type: !/~1f)'astructufe
PAN/GSTIN No. of Firm/individual: AAAJAD448C / 18AAAJAN448CT1Z1

pi s %ﬁ \.,,335}. SRR 52 RETRS
1. Application Processing Fee
Oround Water Abstraction charges

3. Ground Water Restoration charges
4

Fnviconmental Compensation Charges (RCRGW) (Date From o) Davs- 1120230.00
5. Penalty Tar non-Compliance of NOC conditions 100000.00

Condition to he mentioned
8. Adjustment Charges
7. Rebate

~g—

8. Chafges for correction/maodification in the existing issued No Objection Certificate

5.No. Description - Rate
() Changein User ID | Rs. 5000
(i)  Change in firm Name | ' Rs. 5000
(i)  Extension of No Objection Certificate Rs. 5000
(iv) Issuance of duplicate No Objection Certificate Rs. 5000 ‘
(v) Iésuance of corrigendum to No Objection Rs. 5000
Certificate ‘ '

(vi}  Any other items/caivection elc.

18111, TTHTIR 518w, AFTE 08, 48 e - 110011 7 18701, Jumnagar House. Mansingh Road. New Delhi-1 10011 .\
Phone: (H11) 23383561 Fax: 23382051, 23386743 W

Wehgite: cowasnoe.gov.in y N
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